
HIGH COURT OF MADHYA PRADESH, JABALPUR
BENCH AT INDORE

•• MF.. - - - lvi 0

No. RTIA/DR-IND/ 12i-/	 Indore, dated 20-01-2015

To,

The Registrar (Judicial) &
State Public Information Officer,
High Court of Madhya Pradesh,
IABALPUR (M.P.).

Sub.:Regarding sending of Monthly Reports for the month of

July 2014 to December 2014 and Quarterly reports for

the quarter ending 30th September 2014 and 31st

December 2014 under Right to Information Act 2005

With reference to the subject cited above, please find enclosed

herewith Monthly Reports for the month of July 2014 to December

2014 and Quarterly reports for the quarters ending on 30' September

2014 and 31 st December 2014, under Right to Information Act. 2005

for further necessary action.

This is noteworthy here that the undersigned has been appointed

as State Public Information Officer vide Order No. C/5941 Jabalpur,

dated 31.10.2014 of Main Registry & as earlier Monthly report upto

the Month June,2014 and Quarterly Reports upto 30.06.2014 were sent

by my predecessor, hence the Monthly reports from July 2014 to

December,2014 and Quarterly reports for the quarter ending on

30.09.2014 and 31.12.2014 are being sent herewith as per available

record.

End: As above((Q

'*RA1ES1 KUMAR SHARMA)Iic.
DREGISTRAR/

STATE PUBLIC INFORMATION OFFICER
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